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Government of Jammu and Kashmir 
Finance Department 

C1v11 Secretariat. Snnagar 

Notification 
Sri nagar, the 22nd October, 2019 

SR0632Jn exerc1se of the powers conferred by section 164 of the Jammu 
and Kashmir Goods and Services Tax Act, 20H (Act No. V of 2017),the State 
Government hereby appoints the 2411l day of September, 2019, as the date on 
which the provisions of rules 1 0, 11 , 12 and 26 at the Jammu and Kashmir Goods 
and Services Tax Rules, 2017 [notification No. SRO------dated-------. 

This notification shall deem \o have come into force w.e.f 24111 September, 2019. 

By Order of the Government of Jammu & Kashmir. 

No ET/Estt/GST/119/2017-IV 
Copy to t he:-

1 Secretary, GST Councol, New Delho. 
2 All Fonancoal Commossooners. 
3 fmai'ICiill Comm1ss<on<!f to the Hon bte Go'lernor 
4 PnnCIPill Res,oenl CommiSSioner. Jt.K Go.,.ernment , New Oelh• 
5. All Pnncopal Se<retanes to Government. 
6 All comrniSSIOner/Secretanes to Government. 
7 OIVosoonal Commossooner. Jarnmu/Kas11mor 
S Elccose Commossloner, J&'K 
9 Commossooner. State Tllxe~. J&K 
10 Addotoonal Commossooner. State T<lxes (Adrn) Jammu/Kasnrnor 
1! Addotoonal Cornmossooner, State Taxes Ta)( Plannong, J&K 
12 Pvt Se<retary to Hon ble Advosor {S). 
J3 Pres.oent Kashmor Chamber ot commerce & Industry. Kashmor. 
14. Presodent Federatoool or Industry, Kashmor. 
15 Pres1dent Chamber or Commerce &. Industry, Jammu. 
16. Presodent Jnaustnes Assocoatoon Baro Branrm~na/Samba 
17 Presodent Tax Bar Assoeoatoon, Jammu/Snnagar. 

Sdi-
(Dr. Arun Kumar Mehta) lAS, 

F1nanc1al Commtsstoner. 
Finance Department. 

Dated 22 10.2019 

18. General r~anager, Government Press Jammu/Kashm•r 
!9 Pnve~te SCCI1!tii'Y to tile Fonancoal Cool1mossooner, Fonance Department. 
20 Government Order lole/Stod< fooef l ncnarge websott 


